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Jay on the Table a copy of the Detailed
Demands for Grants (Hindi and English
versions) of the Department of Environ-
ment for 1984-85.
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32,10 hrs,

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

Sevemty-fourth Report

SHRI G. LAKSHMANAN (Madras
North) : 1 beg to present the Seven!y-
fourth Report (Hindi and English ver-
sions) of the Committee on Privalce
Members’ Bills and Resolutions,

e e e —

COMMITTEE ON PETITIONS

Sixteenth Report

SHRI K.P. TEWARI (Alahabad) : T beg
to present the Sixteent Reporth (Hindi and

English versions) of the Committee on
Petitions.

12.11 hrs.

PUBLIC ACCOUNTS COMMITTEE

Hundred and Eightieth Reports

SHR1 SUNIL MAITRA (Calcutta
North East) :

Hundred and Fightieth Report (Hindi

and English versions) of the Public

Accounts Committee on Paragraph 2.08
of the Report of the Comptroller and
Auditcr General of India for the year
1980-81—Union  Government (Civil)—
Revenua Receipts Vol, I, Indirect Taxes,

relating to exemption of goods falling
snder Tariff Item 68,

e e —
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ESTIMATES COMMITTEE

Seventy-eighth Report and Minutes and
Sixty-Second Report on Action
I'aken

SHRI BANSI LAL (Bhiwaniy : T beg
to present the following reports and
Minutes (Hindi and English versions) of
the Estimates Committees | —

(i) Seventy eighth Report on Minis-
try of Railways— Movement of
coal by Railways, and Minutes of
the sittings of the Commniittee
relating thereto,

(i) Sixty-second Rcport on Action
Taken by Government on the
recommendations contained in the
Forty-seventh Report  of  the
Committee on the Ministry of
Defence—Cantonments

12 12 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
TMPORTANCE

Reported sharp fall in prices of tobacco

leaf in Andhra Pradesh and other States

feading to agilation and Resemment
among tobacco growers

SHRI SATISH AGARWAL (Jaipur) :
Sir, T caWthe attention of the Minister of
Commerce to the following matter of
urgent public importance and request
that he may please make a statement
thereon :

*“The reported sharp fall in the prices
ol tobacco leaf in Andhra
Pradesh and other States due to
non-purchase of tobacco leaf by
Government at the price fixed by
them leading to agitation and
resentment amongst the tobacco
growers and the action taken
by the Government in that
regard.”’
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THE MINISTER OF COMMERCE
AND OF THE DEPARTMENT OF
SUPPLY (SHRI VISHWANATH PRA-
TAP SINGH) : Mr. Speaker Sir,

Government have been seized of the
problems relating  to marketing of
virginia tobacco in A, P during 1984

s¢ason.

2. Due to a large crop of about !50
million kgs in A P in 1983, a marketing
problem developed and STC ha.d' to
intervene and purchase large quantities
of exportable and low grades of FCV
tobacco, STC purchased about 18.0.0
ronnes valued al Rs 21 40 crores. the
to sluggish international macket t?ondl-
tions STC has not been able to dispose

the bulk of the stocks,

3. Steps were taken to regulate
production and marketing to ensure that
a far balance between demand and
supply obtains in the year .‘.984’. The
area under tobacco cultivation in AP,
was reduced to .10 lakh hectares for
. 1984 crop from the previous extent of
[ 70 lakh hectares for 1983 crop. Tt.w
uéiu;tl production of VFC tobacco in
1984 as a result, has been brought down
to ar'ouud 93 million kgs. However, c‘vcn
this year the market has not .ralhed_
Till about 7th April 1934, 70 miilion kgs:
have been marketed leaving a balance of
73 million Kkgs. These are mostly !ow
and medium grades which are mainly
intended for domestic consumption, The
prices have ranged between Rs.7 and
Rs. 12 per kg for the exponjtab_lc gra_dgs
depending on quality. This 1is against
the price range of Rs. 8 tole. 11 per
kg. last year, The average r:»ngc accruing
to farmers exportable varieties ranges
from Rs, 9.50 to Rs, 10.50 per kg.

As regards purchase of low grade
tobacco, about 5 m llion kgs. hz'wc been
purchased so far of which cigarcttes
manufacturers have purchased about. .1.5
million kgs. and the balance 3.5 million
have been purchased Dby small

The purchases of tobacco by
s directly from the

kgs
dealers,
cigarelt® manufacturer
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growers has been very slow. The price
range for low grade tobacco is Rs, 1.75
to Rs, 2,50 per kg, as against Rs. 2.50
to Rs. 3/- per kg, obtained by growers
{ast year,

Government have considered the
matter and have taken the following
measures for disposal or low grades
tobacco :—

(i) ~ Government is arranging a ways
and means advance to the A.P.
Government to the turn of Rs. 10
crores for purchase of tobacco by
its own Government agencies or
by A.P. State Trading Corpora-
tion. This ways and means
advance will be given to State
Government specifically for the
purpose of purchase of tobacco
by the agency nominated by
them. This intervention will give
a healthy trend to the prevailing
prices.

A mecting was held in the
Ministry with the major cigaratte
manufacturers on 4th April 1984
and they have been requested to
step up their purchases direct
from growers,

(ii)

It has been decided to remove the
minimum Export Price for low
grades tobacco for 1984, 1983 and
1982 crops. This will induce
exporter-dealers to take more of
low grade tobacco,

Nationalised Banks advancing
credit to tobacco have been per-
suaded to advance addctional
credit to the trade fer purchase of
low grade tobaccos without insist-
ing on margin money,

(i)

(iv)

I would like to assure the Hoan. Mem-
bers that the situation is being closely
monitored in consultation with the
Tobacco Board,

12.15 brs.
[MR. DEPUTY SPEAKER ;y the Chair]

SHRI SATISH AGARWAL : Mr,
Deputy Speaker, Sir, I have gone through
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the statement of the hon, Minister
ragarding the steps being taken to save
the tobacco growers in Andhra Pradesh
from distress sales, I must confess that
the statement is highly unsatisfaciory.

Sir, this issue was raised last your also
and this was discussed throagh Call
Altention motion moved by  Shri
Indrajit Gupta on 17th March, 1983 where
during the discussion Professor Ranua
also intervened and drew the attention of
the House to the agitation of the tobacco
growers in that particular area and as a
sequel to that agitation government and
the hon. Minister gave certain assur=
ances on the Floor of the House tiat
some cilective measures will be taken to
save the tobacco growers from the distress
sales,

Sir, 1 am sorry to observe that now
and then this House is discussing prob-
lems with regard to the various sectors of
our agricultural economy, A few days
back this House discussed the question of
distress sale of potatoes by the potatoe
growers and earlier there was a discussion
on the plight of the onion growers,

Now, Sir, during all these years unfor-
tunately I do not know why the agricul-
ture sector, the poor farmers and the
cultivators of this country have been get-
ting a very raw deal at the hands of the
government, Agriculture has contributed
58 percent to the GDP some 2-3 decades
ago which is now 40 percent only. It
means proper attention is not being paid
to the agriculture sector and its contribu-
tion has gone down from 58 percent to 40
percent as on date. Thbis shows the plight
of the rural sector and nunaturally in an
agrarian economy of ours where 70 per-
cent of the population lives in rural areas
and where the major contributory factor
to our national €conomy is agriculture,
agriculture has been neglected and, as
such, Government has to have some
comprehensive policy with regard to the
development of the agriculture sector and
in that connection some sort of package
measures have to be thought by the
government with regard to the remunera-
five prices being made available to our
sural farmers and cultivaters,
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Now probably tomorrow the hon.
Minister is going to announce the policy
with regard to imports and exports, 1
think he will take care of all these things
in that announcecment,

In this particular ¢annection 1 would
like to make a mention that last year when
this issue was debated the hon. Minister
made varicus suggestions and gave assue
rance to the Housz that proper care will
be taken about the tobuacco growe s in
Andhra Pradesh  Andhra Pradesh is the
one State where tobacco is grown in a
large proportion than in any other part
of country. I am not a tobucco grower
and I am nor also a tobacco cxpoerter or
tobacco importer I am a tobuaced
chewer. So far as tlic plight of the 1o-
bacco c<hewer is concerned the hon.
Minister will kirdly appreciate -that the
prices of the chewing tobacco . .....

MR, DEPUTY SPEAKER : It s very
harmful, Please stop it,

SHRI SATISH AGARWAL : [ know.
Sir,  Why is harmful 7 It is because
the variety made available sor chewing
tobacco is of the lowest grade. Only that
is made available for domestic consump-
tion., The Minister has admitted in his
statement that lowest and worst quality of
tobacco is made available for domestic
consumption., This is one good reason.
[ agree with you.........

PROF. MADHU DANDAVATE
(Rajapur) : Tobacco alfecis the speech;
so during the Zero Hour it should be
made available to Members,

SHRI SATISH AGARWAL : I am in
perfect agreement with you: I am also
conscious of the fact that chewing to-
bacco is very harmful. That is why I
have reduced my quantity and quantum
of it to a large extent  From the Minis-
ter's statement it is clear that the lowe:t
grade of tobacco is made available for
domestic consumption. Now you are
going to do away with that restrction
with regard to export of tobacco of the
last grade quality. You bave fixed up
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minimum export price for the export of
tobacco. If the price of tobacco to be
exported is less than what has been fixed
by commerce Ministry then that tobacco
is not exnorted  In your stalemen: you
have cleared that position, that is, to
relax that particular minimom export
price ceiling that you alrcady fixed |
think, Sir, if the lowest grade and variety
of tobhacco is to be utilised then let it go
to the foreign countries, lct them chew
it, let them suff:r from cancer, at least
save tHe nation from chewing, th2 lowe t
variety of tobacco. So, [ would Ike to
know what steps you have taken in this
regard. With whatever steps you take, I
am with you.

Sir, the Cigarette manufacturers are
playing havoc in this ccuntiy, Their
margin of profit is sometimes 100 percent;
they are earning huge prolits; the Ciga-
reite manufacturing industry s contribut-
ing more than a thousand crore of rupees
by way of excise duty, But they are
exploiting the consumers, they are dogg-
ing public exchequer; they make ¢normous
profits and despite all this, Government
has not been able to force them to resort
to making immediate on the spot pur-
chases so far as tobacco is concerned.
This is the position,

Now, as far back as on 4th March,
1984 you had called a meeting for this
purpose and you have stated in your
statement that the cigarette manufacturers
have agreed to purchase roundabout 1500
tonnes of tobacco, This is nothing,
Despite your meeting, what has your
Ministry done ? The total production so
far as this particular sector is concefned
is round about 93,000 tonnes and out of
that more than 23,000 tonnes will be the
balance, What do we do with it ? Out
of 23,000 tonnes c'garette manufacturers
have agreed to purchase only 15C0 tonnes.
Is that the consumption of cigarelte
manufacturers ?  What is the require-
ment ? I would like to know from the
Minister about the total requirement of
export, What is the total requirement of
cigarctle manufacturers ?  What is requi-
red for domestic consumption ? These
are the three areas, Tobacco is consumed
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either by way of export; or by cigaretté
manufacturers or given for domestic
concumption, including chewing tobacce,
etc. These are the three areas. According
to his own statement 23,000 tonnes of
tobacco is in balance. What to do with
it 7 You have simply given account of
5. 00 tonnes . What about the rest 18,000
tonnes ? Out of 5,000 tonnes, 15000
tonnes have to be purchased by cigarette
manufacturers. 3500 tonnes will be put
for domestic consumption etc. What
about the rest of 18,000 tonnes ? What
is the remedy 7?7 What did you do last
yvears 7 Prof. Ranga you plecase hear
this. They reduced the crop area from
175,000 to round about 110,000. Now,
from 175,000 tonnes, it has ceme down
to 110,000 tonnes, The preduction last
time was 140.000 tonnes and it has come
down to 18000 tonnes, If you want to
save yourse!f from this problem, then you
m:ke the area zero and the production
will be zero, This is no solution of the
problem. You have very drastically cut
the crop area and the production has also
been brought down very drastically to
18,000 tonnes from round about more
than 173,000 tonnes, This is no solution
of the problem. After all, tobacco is one
item which g ves vyou foreign exchange,
tremendous foreign exchange, which gives
you excise duty from the cigarette rnanu-
facturers and which is consumed through-
out the country, right from the small
village to the biggest towns. All over the
country, people either chew tobacco or
use tobacco in the ‘hukka’ and so on,
So. this particular item needs serious
attention Do not create conditions
whereby people have to resort to agita-
tions thereby people are killed, as it had
happened last time, when Prof. Ranga
drew the attention of the Government,
I am making mention of the name of

Prof, Rang1 again and again.

How, Sir, in this particular positien,
the STC came to the rescue of the to-
bacco growers last year. An a-surance
was given bv the hon. Minister of Com-
merce on the floor of the House that the
STC will immediately enter into the
market and make purchases. Now, how
mitich purchases were made by the STC ?
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It was just 18,000 tonnes, worth about
Rs, 22 crores. This is no solution of the
problem. Something else has to be done.
Price has to be stabilised. Last yeuir, the
tobaccO growers were gelting round about
Rs, 3 per kg, But then it has been
brought down t0 Rs. 2 per kg. this year,
Lt 1s clear from the Statciuent. So, they
are gelung less price in comparison 10
what they were gettimg last year, despite
the fact that the cost of production has
gone up. prices have also gone up, So
tar as the duy-to-day living 1s concerned,
pikes of common consumable commodi-
ues have gone up. Prices of cigareties are
going up and the prices of cigareties are
raised without any sort of price control
by the Government or any discretion of
the Government, Whenever the cigarette
manufucturers likes they raise the prices of
cigarcties, say by 10 paise or 20 paise per
cegaiette packet. The prices ate fixed by
the industry m consultation with the
woverunient, But we find in the market—
I am not a cigaiette smoker, but there are
so many friends of mine you will find
people t.lling that if you go to the market
and mahke the pu chuse the cigaretles, you
will bave 10 pay more, The deal.rs and
the cigarette scllers have been conplaining
10 the  lhat they have 10 sell cigarettes at
bla.k-market price, otherwise at the price
fixed by the manufacturers they were not
getung the supply. So, black-marketing
is alsv going on in cigarette industry and
they are charging heavy price by way of
black-market price By this way, they
are also evadng tax and they are evading
corporate taxes and excise duty. Unless
something serious is done, wit. regard fo
the solut,on of this problem, I think now
and then we will be discussing these
problems, with regard to the cultivators—
whether they arc tobacco growers, whether
they are potatoe growers or any other
growers, the problem will not be solved.
The STC has to come in a big way,
Tobacco Board has to come in a big way
and Government has to set-up some sort
of a permaneat machanism for making
spot purchases, as we have the mache-
nism of the Food corporation of India
with regard to the purchases of rice and
wheat, similarly, some sort of govern-
tmental mechanism will have to be set up

\
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for immediately coming to the rescue of
tobacco growers and make spot pur-
chases, If the prices fall from a specified
limits, some sort of mechanism has to be
evolved 1o save the growers a1 d [ would
request the hon, Minister for Commerce
to enter into a dialogue with the tobacco
growers. The Action Committee, Hydeia-
bad who had also submitited a Memo-
randum to the hon. Prime Minister when
she visited Guntur, have also sent a
Memorandum (o the Minister for Com-
merce requesting him for a discussion and
also evolving some sort of permanent
mechanism in order to solve the plight of
these tobacco growers so that this prob-
lem  does not arise hereafier. Some sort
of a permanent solution guaranteeing
some fixed price to the tobacco growers
which should be something more than the
cost that they are incurring on the
production of tobacco should be there.
Reduction in the area of cultivation or
bringing down the production will not
help either the country or the tobacco
growers, The tobocco growers are poor
farmers, small famers or middle farmers
baving half hectare, on hectare or two
hectares of land, where they are growing
this crop. This is, more or less, a cash
crop and the livelihood of these small
farmers is dependent on the growth of to-
bacco, and they should not be made to
reduce their crop area, there¢by bringing
down this harvest from 140 thousand
tonnes to eighty thousand tonnes., Some-
thing has to be done on a permanent
basis. I am not interested on an gdhoc
solution of the problem. 1 would, there-
fore, request the Minister to indicate some
permanent measures in this behalf and
enter into a dialogue with the Chairman
and the organisation of the Tobacco
Growers Action Committee, Hyderabad
and find out seme permanent solution of
the problem,

SHRI  VISHWANATH  PRATAP
SINGH : Mr. Deputy-Speaker, Sir, I
share the concern and anxiety of Shri
Satish Agarwal, and I also express my
thanks to him that he has decided to
reduce his chewing of tobacco, That
will at least be his contribution to the
guantum of export of tobacco.
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I share the view of the hon, Member
that agricultural sector is a very impor-
tant sector and maximum attention
should be paid to it, and even in the
import-export  policy, those  ideas
should be incorporated which would
help this sector in exports as also its
growth,

About reduction in the minimum
export price, he has well appreciated that
we have don~ away with the MEP for
low grade tobacco, so that the exporters
would buy Jow grade tobacco more,
where there is a problem today.

About the steps being taken, an
anxiety has been exnressed that conditions
should not be created that there should
be agitations, and that the Government
should take positive action. The Central
Government is very much concerned. and
it has shown its concern last year. and it
bought 18,000 tonnes of tobacco worth
Rs 22 crores. Tt was not a small
amount. About this year, I want to give
a little background of the situation. This
year, there was a crop of ©3 million
tonnes against a 150 million tonnes crop
last year This year, we did not antici-
pate or expect any problem. We thought
it to be a short crop situation. Prof.
Ranga is there and I thought, I would
meet him with cheers and great him
about the prices, because we did not
anticipate this problem, The season
starts from the first week of March, and
we were expecting the USSR team to visit
us by the 18th March. We thought that
as soon as these purchases would start
from the USSR. the prices would go up
The trade and the cigarette manufactures
may be trying to depress it, but being a
short crop, with these purchases, the
prices would go up. This team left on
the 7th April, but the expectancy of the
prices going up did not materialise, |
am not comparing it to the APC prices;
I am not giving you technical answers,
because I did not think, it will satisfy you
or me I would not like to say that it
was above APC prices, but as I said, it
did not go up as expected. And we wers
very much concerned with it. The team
left on the 6th or 7th April—I do not
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remember the exact date—and I imme-
diately wrote to the Chief Minister of
Andhra Pradesh that the Central Govern-
ment is willing to give Rs Ten crores as
a ways and means advance for purchase
of tora:co in Andhra Pradesh ceither
through their State Trading Corporation.
or any other agency that they might
no ninate.

PROF. N G. RANGA (Guntur) :
Without charging any interest ?

SHRI VISHWANATH PRATAP
SINGH : It is the lowest rate of interest,
about 6 per cent. And you know the
commercial rate of interest is 18°/,  The
other rates of interest are also much
higher. But this is the lowest rate of
interest  We also had a dialogue with
the USSR team. But for the present,
their indication was that they bought
about 21,000 tonnes, as against 35,000 to
40,000 tonnes on the trade plan; and they
would be coming again later in the year,
(lurerruptions)

As far China I shall come to it pre-
sently,

1 have spoken about MEP prices.
About cigarette manufacturers not playing
the game, [ agree with the hon, Member
because last year, they brought about
29,000 tonnes  Before that year, they
bought about 44 000 tonnes; the year
before 32.00) tonnes, and this year their
buying so far has been 1.5 million tonnes,
which is very very low.

SHRI SATISH AGARWAL : It s
not 15 million tonnes, but 1.5 million
Kgs.

SHRI  VISHWANATH PRATAP
SINGH : I am sorry; I stand corrected
[t is 1.5 million Kgs,ie 1500 tonnes.
That is the amount they have bought.
Certainly, they have shifted their tactics
this year. Instead of buying from
growers, they have staried buying mostly
from dealers. and the dealers may buy
from growers; and the prices may gel
depressed. They are playing this sort of
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game. Of course, we did have a meeting,
We do not have a law to direct them,
but the best method is to uce market
forces, to operate through market
forces, With the injection of this Rs. 10
crores with the Andhra Pradesh Govern-
ment, and their enuy into the market,
along with the short crop and the necd
they have for tobacco, [ am sure they
will also be compclied, and much more
forcibly compelled, 10 come to the
murket. 1 hope these measures will bring
buoyancy to the manket, and the tobacco
growers would d=: saved,

SHRI SATISH AGARWAL : Are
these cigarette nanrfaciurers «llowed to
import aay variety of tobacco from out-
side any variety, any kind ?

SHRI  VISHWANATH PRATAP
SINGH : No; I am just saying this from
records; but according to the fair know-
le 'ge that I have, tobacco is not allowed
to import.

SHRI SATISH AGARWAL : Please
tell me one more thing: how than do you
allow these middlemen because the
cigarette manufacturers who were purcha-
sing 30,000 or 35,000 or 40,000 tonnes
are purchasing only 15000 tonnes this
vear 2 So, they have inducted these
middlemen; they are exploiting the whole
of tobacco growers through these middle-
men, So, you have to evolve some
mechanism to save the tobacco growers,
and force the cigaretlie manufacturers to
resort the certain purchases from the
growers.

SHRI VISHWANATH PRATAP
SINGH : This market operation by the
Andhra Pradesh Government will itself
force them. Second, they have a little
staying power because of stocks of last

year, So, 1 think this pressure
will be built, because the crop s
short.

st wh m amd (fgE)
Jqrensy ot qFATH WG N QF Qat
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|1 g, fS@®r 3@ g F @ ga
agreaTent, Hfwal & o=y snefaa)
Er fadiw fFar) oy ¥ AWM
TdF 917 FJfgeagrn sgdr 1 faw
I AEF F KR FE omaAy ¥mw @
HITMT F1 Al AT AG1 AT | qB
WHFT AN a9 AT & 1 T a7 TaT §
27 ofsm F @Y A AU ¥ ogaAr
qraa s 7 sfa % f« m¥ za &
ararE oy 1 fzar =

PROF. N G. RANGA : But that is
not chewing tobacco, that is virginia
tobacco.

ol /Y TR qTEr - FgifF FaEd
9z gfaar § afafaar & aeamE qar
g% @1, rafan gawram afwfqar &

war §17 fanea-fanza qrar® 41 a8
1T f@ed AT gq 7g | T qiga &t
THHRT A9 87 w11 Fifgo a1 |

g7 | F:.% A1 A1 F7 9gAr fgear
afg z=7 &tz sfagzg A/M@AT W@
qg 3= A 90 F ATy F1 O &
T IaFT A 0l gAY 1y g, g9 I«
% garfas fag mwrz@r 1 g9q<r
I HISAT & a1 9 giar g, dg &I
& fau aq st g 1 ag fasifaar
qraid, fafew a9 & Areqw & wiva
#yrar g 98 fafew #991 W &
feqit &1 e F& W@ IT §B
ATLG a1l W 39 FqAT F  fZEFIR
AT E | AT T H A IANT Hg
a%d § 7 #f9 g ¥wq §, FifF ag
gUT T4 3, Ifew uF wiag & I G
A § AT ITH WL oY GG &7
TF %7\
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zq F1 a1 FIA war &7 qar
fEa FT@r &1 T w1 AT FW
F7AT & ? @O ag FIaww g faa &
qTq §F & SAET wfEd g, 9 98
fgrgear &1 gvarfar-as & o faea
FT awEfar§s 2, g & AR 9%
qI7d 1 GFH2ar s ar9ar g, F 39
FT AT FF 2| HTH TEAEH HT
FIF FAMET FAINT WITT & TLFHTfAT
7z & 907 ¢ AT WT IF T F AN
# | zfezwr 3 FY ouedT ITFT FIET @
qYT WT7F TOF(T F SAIQIT HT A94ET
IAF WEAN T AT YoRI A FATE
& fam s 3w g 2 AT T a8
BITIIT & AVT AT F AT § | A
T AT F I A GEA AT F JFETE
F1 am &7 fzar a1 zafao frag @
Frard g1 | w3 =9 A4 f@FAar amar
frar a1 7 wodr FET ur fR 45 AT
afwa fraar famr —25, 97 qgwr
qAgT A1 1T ¢, G AIT &1 FrAQ
¥ | orad @g 1 "Y1 2 3AE fEET
ggor o ZAT AT ST Awar ) WE
2 FII7 g1 gFd 2-—0uF ar ag fF
AT WIS 59 ¥ &1 HIVT 797
FifzT ar, A9 3T a@ FT AE & qT

72 gAY gat ag f& s w1 gAEr

T IFT, A9 & FIFTUN AFTHAT HE 2,
sqrTIAY AT agHTA &, fagE awa
wfaqaet & ®Y2 WG FT IR
AgFAr AragaF g fraF w1
fg-geara # 9t FA-FI@EA T @ &
g IAH[ W FI ¥ 7

# gaard & UE-A7 AqiHET AT F

JIAA TEAT §— E 1081 ¥ Y& gAT—

frg fmarat &1 et qrd af ? 9 A
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AT 600 TS T | T8 WN &, 1081
#1 fergear sr@maT &Y @aT g—ag
qAT T A gE | 9% am qa-
AT ZIFT & 7 AN A, 1981 F HF
F1 &I g - fFAET 97 qe w6,
foed o 71 99% a1z =g fomfgsr
1982, 1983, 1984 ® WI <9T | 1984
WAt mier w5y, fRma oedt ogm g
AgT 9X FIFT- T2 3147 | v Sy
gara Istar T 3 erEEr wy | aq
fedy eFT 7 Fgr—Fifan mreq
FEAIE FT 2, A7 AT 1 g
A JEEE F WA & A q, IT 7
qEAIE AT GIATX FT QAU 1T TEY
fasr <ar a1, zafag vy g |

AT OF AT HT TE—40 AT
anfaq qeand fAAtr a7 & T@ go &
TH &1 qaad 2 fgegeara a1 wrardy
F 100 AEfgar & 7 vw gr gy
A1 qFAE & F10H g 0 faeg-
TIIT ® 70 FAT FKT MATET 2, I9F 40
@ sufes qEarw & 19 0 a9 gu F
AT TA FT AT FIE TET A% | JEITF
w1 facga @ew gl v @93 Wwa
3 T 3994 qEATH FT Faefigt § W)
faat o waefzai &Y ararz == &
H 2, 3441 g wradt graig waefui
g 1 781 wacfaat avas &1 gg &
FFm A N gE & 5974 St A
waefear § fande, faary, @ a1 72
wxefeal, a2 ¥ 135 wFfar &%
TETE IEET FT 42 waefar wm
$C @ & fw § O 1,12,161,
1,94,226, 16,540, 6,615 7% 1796
FHATA FIH T | afz SEAT W

IR BT q1% § seagy - fear sy,
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[#fr =Y WA FITET ]
qr qErE &7 IET AW F fAg F1H
araaras faz g a%ar1 g | 98 s@an
FY g &7 qTT€ 7

SUIETE AEIRT, ¥ qEErR & e
g% (AT JI0 qGFT 2 | & &l
e & 1 v ar gFars s\ faegd aww
T S AR grarg At & g qifF
TEIH FT IEA1ET I I0G AT 8, 97
F1 518 gaU F19 G671 faw qF Ffea
g A0 TEw § ATgACET &, g 2
Faife Wxg & 7T g & g Fga
FqET AFT Z 917 FiQ &7 FH 99
q(ET AT AT FIT | A AT AL FT
a%q | gg g & & darE @ aw
F 1T F7 Y A T ST F WY
a7 3YT gferar & gedl F1 qJEaAE I
Tq & fao mg &1 eqrqr § FEErEA
# AT 901 AfE6T ot aF 19 F¥L-
¥ ghhag & g § &
SITqTE # AT & FE qr@ g &
fag awg @ 1% AFey giar g, faasw
faeir warf ar @, a4 & grova Arawy
| feara s AFES QAT &, IIH
HIL AATH {3 &5 § o @7 § | 36
ag *t a1 fergeama & SOOI H @
@ ¢ 91X fgegeama oF &FIAAL @
TAT & TG AV | T F SAIAT AT T
TEY & &1 FTE AT F qEIH FT (BAT
T & 1 F1E IW w @qAT AL G
AT H ATT T JEATH WSAT, IgHT 47
g | a8t & srfawifeat &1 qu g
78 faer, gafag agi & qrarg ¥ fear
#YT qg TEATH ATTH AT 141 | yfaar.
feat &1 a7 qu fa¥ gu F1€ atar a8
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T GHAT | SATIIX AATAT & ARAU
TN awg & F1¢ @rar fad & A
ZIAT | 9 dF F AIAT qIGST AT o
wa, #1 @Yer TE gar ) SEE &
AGAT &, YT g &, FT AN R
YT F1T JAT 8, §%F TH FT 94T AGY |
F19 feaar @Er 2, g qar q€ @
AT 1§ AIHAT AT FTATAAT @1
qrg 2! &1 JIAAT &1 AT F18 TR H
T ARSI g1, TF g qrarfad
TS & |

Y # g ad HI9 § AT
FAEM  SE amar ag g fd AR
AT JEATH ATST HTE, IAH FTWW FY
T AT T ATH FT a7 AF KT HI
AT AT &Y 7€, T IT IED FH-
Frfeal, ogo o #He & TRAU AT
a1 farwmiT &1 4, 39 F  fEaais Far
uazra farar aar |

(Interruptions)™ "

T qIEa 3F Fgd €, 95T FEA &

fF e Atara § AfwA ¥ swa w8

afsres @ 7Y &, ¥ AR $ IR &, g
& AT gz aidy &Y gIFT AT
FLET 3§ |

SHRI VISHVANATH PRATAP
SINGH : This is very serious, This
discussion is about tobacco prices and he
is levelling allegations,

MR. DEPUTY-SPEAKER : I will go
through the record,

a7 TR I.T‘I‘I,"’Ii & auw gl
qrar, 19 fgegeardl § aa1 g |

** Not recorded,
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MR. DEPUTY-SPEAKER : If any
allegation of corrupt practice has to be
made, it has to be made under the rules

and not like this, I will go through the
records.

(Interruptions)””

MR. DEPUTY-SPEAKER ; These ex-
changes will not go on record also.

st /AT TH JITST AT HATAT,
Zq G197 199 & f9ad AR §,
¥ U erqrdl #Y @Ig | W@ gAw
oY wa sarardy gran & Sy fawer o
fazer & sgrqre #2g &, Trer o &6
g, GTEIT W eAIqIT FWT g1 !
qg ¥ dg FGILET AT AL F@T
2 | A" 41T Ha¥ gt 1ar | a7 fwEn
FT g4 samqrdl, A=l gl at 3«
FT WeI(ATT Fgd o #7799 g | 44
faet safaa &1 987 Fgr 2, T & 79F
feaert® AT F0AT & 1 4 Fgd QT4
HYT F0T 2, SARI AT ALG AT |
00 WIET T OF @ H e Al
g 98 AT W1 g AT gL d17
SECIRUERCSR AR LU AR ACIRUNER S
gl, & SEqIaF FT AT FI { &, <
®E |

41 41 S 74 T q@A F 9T
| qger arqg agf& a9
I § U 99 W@r & fawaray &1 347
AT FIE FAHIGT q7 FI1E A GH
& fdaEl & gesa &1 g &
®1 wIfEIRr G

ga0 arg 3g g f5 swifas dn A
<1 aefffaar qamg g, gar § o avg
© ¥l qarg 1 asitfrar aar faap
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TATR AT A AT AT gz @}
FT &, 4T 9 ag q F1E ATt gar
T aTE S ) E ey et
fex & faag dam o w=) &
feamt & fega &1 amwy & fao
araTE &1 SEfy FW F fqu oerd
ant w1q fRarEy #1 2 a3 § ar 98 |

S 91T ag & 5 asffrar frew
I FI0H F1 A9 fa2w ¥ smiqe &
g @ffa ot aeiffaar & siesmar sod
W | wfear fFen & darg, i afiz
ATIHY & TEANIT & forq 8, Ia®7 a1
a1 &1 faaraa 7 a%d § 7 (soawm)

FT AATH & FAT g% q@ 11 9T qraEy
2, T AEY & &) FF0EH Y A gL ST
ST qIZT { AIT, IT 9T qIFEr A0
AT AT BIE AT F FI7@ET T F19
FLT ATH AT AFILFA T G & qarh
FT FINGT HT qJog ¥, AT JATF I
IIET FW A §, T AT A
stfa®r I9ar @, sOF fag Far g
ST HIG

it fasaie sq fag ;. ga® o
qT AT HT I1T FE! TE & | WIAq &Y
Wl H1eT 9% 9Tl @, e & geadr
qg g | |

... (znaum)

Mo GARIOGW Tl (T5a€ I YT ); -
JqIE &1 "Wieq Srfaq |

of fayemw waw fag : e
# olaa q=ET ¢ | AIWT qE Py

wa di% 2 v fewz g€ o

-e

Neot recorded

—
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[#t fagaama sam fag |
ag ®gA1 f& T, &1 W1 FguAr
fasga srgfaa & | &, fF01 1 Qo &1
ALAT L0 & | ®F, A0 IHA g | HAR
ZIAT AT FT SATTY A3TA H ATH gral
g arag g A A& 2w & adr
Ffes TET e1F T AT FT SATIR
TG | AT T ZMT | THo ZTo Hlo
& yfgwifal & f@ss qarag FarEr
faega fazrgre & #41(%F T ¥ o
&Yo HTo F JIEYH § AFN AT 74T 4T |

il WAL Tw g ([gary) o ooav
fey grgae FI97 F7 AT AT HIA
qifqq 0 AT a1 I9F 3T w1 FHAE
g1 & At Agr ! (cuawne)

ot fagaAra warg fag : 9 &7 51
qqAr 91, 98 UFqREH IR HT &
AT ga gl aar g1 & A Fgfe ¥
HIHTT 9T 92 A gAT 2 | F97 Fgl
a1 fF feara i a1 § U9 & 3@r
WT &, IUHIT 99 qa9 § FT FIGT
2 ? TSN WNE 2 Fg amAd @
f& 1982 & feaET &1 agi wsg Wrg
frir | 1983-84 & gHEqr A1E 2 |

st /A TR AWE 0 198]-82 7 AT
Qe 997 & 1..... (Sqa9m)

oft favamia saw fag © Jea 7 g
gu Y usfized 9@ar @ al SEFHT I
P 919 AL ¢ | THE I A fRar
a1 Twar fa feamat &1 o=y wg fqe
g qUT A Fq &7 g gafag g
- gter YBW AIFIT FT TG FUT WC
- gawey wUA w1 fAvim femn o
,,....(m)

-
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ga fgamwe g1 fagid gims go
0o THo H[7o HIT Fo do FIT gIaT
2| |iY g2 AT WG WH T TEA
qeITg A PE AT &1 o THo THo
ATTo FT AW (8 aTN® &1 HIAT 4Y

T |/TAT 97 fF 917 93 U | IR
9y fear, afes zgsr o1 gifea
TVTE 9T, q8 A1fFHE § Ag0 930 |

gaq 38 faq &1 feor gair 2| 8y-wI@
FUT FI ATET UL T34 &1 Wil
o gl @k qEAy a1 Fafadl
UI &1 @99 g | dg ZaAd]
q1e & qravfazss § ¢ | F47eH § 4
AT AIFAF THH MO q@1H &l G40
AT 2 1. (SawE@) YL ST A
AT HTTAT |

13.00 hrs.

PROF. N. G. RANGA : Why not in
Andhra now ?

) fazaary sawg fqg : 28 9=
YE AT |

wgl a® @1 arg ag f& guifaar
TEHT W FIAT ATgT 16l ¢ A
afeqr agi 7g s &, sa& fag Wi
%9 fFar si1g | qt ag o1 ag q+=€l g
23 fafaaw featamw, ag wfear faem
gl §, @Y 10 U ot faar war § =i
53w F1 ag wfear feew & fag fear
TAT & 1 A1 99E  fAQ A wITAI@ &
T g

wa A qEdr &, A A4
&Y & et w1 feafq & a2 g,
€O H1E 1 UF G §



317  Fall in prices of
Tobacco

oY wAY TR AT TAET qEETE
gr g & gAY g AT 9T A9 g
> fF gt ? afz 7, @1 A & A
o 741% & & 787 ?

st fazaig wag fag ;. f&T 917
FT qra Yy ?

st WAt T ey faEw o F i
TEIIE AT qEAF § JAE gE AT |

9 gaTE ATT |

st fasamry waw fag . TT0F TET
7 T8y, famzz |1 A8 ear |
FoF § TAT A1AT 2 | TS BIEA TG &
fam ardt 2 ) famT =rar 2

st gt IR T 43 FL AT

DR. SUBRAMANIAM SWAMY :
Sir, 1 too am not a smoker, but 1l am
concerned with the plight of the farmers,
particularly Andhra Pradesh farmers, a
state with which 1 have a great {eal of
affinity,

SHRI M, RAM GOPAL REDDY :
Thank You,

DR. SUBRAMANIAM SWAMY : So,
I must have becn an Andhrite in My last
* birth. Anyway, in my village in Madu-
rai, 99 per cent people speak Telugu, So,
I know some Telugu,

MR. DEPUTY-SPEAKER : Your
mother tongue is also Telugu ?

DR. SUBRAMANIAM SWAMY :
No, Sir, If you like, 1 can make it.
The whole thing which we are discussing
“today was discussed in the form of a
Calling Attention last year, It is not a
new phenomenon, It requires some kind
of suitable planning. I would like to
know from the Minister whether the Go-
vernment have set up any Working Group
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to work out the long term demand and
supply situation, because every year we
go on saying “‘this should be done” or
‘that should be done”. Oan the other
hand, we have to consider for the next
ten years what is likely to be the demand
and supply and what is likely to be the.
export commitment. Long term plans
have to be worked out so that this kind
of market, which is so much dependent
on the prices, could be stabilised There
should be some scientific planning for
which a Working Group should be esta-
blished. If it is already there, T would
like to know its recommendations,

I would also like to know from the
Minister the profitability question, I have
been hearing how the farmers are paid
at the most Rs, 14 per kg., which is the
maximum. I do not know what is the
current price, may be Rs. 10. But, ulti-
mately when it gets transferred to the
consumer, I am told that the gap is 400
per cent, according to Shri Satish Agar-
wal, somebody says itis 250 per cent,
I do not know the exact percentage, So,
Government have to look into this ques-
tion as to how the price paid by the
consumer gets actually translated in the
price paid to the farmer,

The second question that worries me a
great deal is the question of whose baby
it is, I am talking of tobacco aand I will
tell you why, When the Action Com-
mittee met, the Chief Minister said : [
have really nothing much to do ing this
because the imfrastructure is with the
Government of India and the exports are
done by them, even though 90 per cent
of the crop is in Andhra Pradesh, Se,
he said he will take up the matter with
the Central Government, The Agricul-
ture Minister of Andhra Pradesh came
here and met Shri V, P. Singh, No
doubt Shri V. P, Singh gave Rs, 10
crores, but he washed eff his hands by
saying ‘‘last year STC made a loss, how
can 1 ask the STC to go on buying”.

We have public sectors and they can
play this kind of a roic. They can make
profit at some place and deliberately make
loss at other place and absorb it. The
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whole concept of the social planning and
the concept of the public sector organisa-
tion is that they do not go purely on
one particular trade and see whether they
make profit or loss, but overall they
manage it in such a way that the loss in
one area is compensated by profit in ano-
ther area.

(Intervuptions)

Yes, this is not every year, but for the
first time last year when the STC entered
into the picture, So, in a sense the Cen-
tral Government also washed off its
hands. Though 1 am against its con-
sumption, but the fact that Tobacco pro-
duct fetches Rs, 1,000 crores of excise
revenue every yecar and Rs, 100 crores
nearly in exports, the question is how is
this Tobacco planning done ? You need
coal for the curing process. But the coal
prices are raised from Rs. 154 to some-
thing like Rs. 175, Now there is no
relationship between the input prices and
the tobacco output prices. The coal price
is determined by one agency, purchase
price by another agency, export price by
yet another agency. Now with this con-

fusion the poor farmer is getting squeezed

Therefore, 1 would like to know the Hon.
Minister's reaction to the suggestion that
the Tobacco Board Act should be amen-
ded and that it should be given power to
make this kind of studies plus coordinating
the input and output prices and see that the
gap between the consumer price and the
price paid to the farmer is not very much
and also to enter into negotiations for ex-
ports of tobacco. So, the first thing I
will say, in addition to what I have said
earlier, is that the Tobacco Board itself
c¢an make purchases,

(Inrerruptions)

And I have the support of an eminent
Parliamentarian and the senior leader of
the Congress (1), Prof. N. G, Ranga that
they may be allowed to do that. They
should aiso have the recommendory po-
wers to these nationalised banks to suggest
the extension of credit here or there,
For- example the Hon., Minister has gone
on record to say that he will see credit
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is provided to companies which purchase
low priced tobacco, Well, I think instead
of the Minister doing that the Tobacco
Board should have that recommendatory
power. Then the same Tobacco Board
should be able to explore export avenues,
Here he has mentioned USSR. Much of
the crisis has been caused due to the fact
that USSR had agreed to purchase 40,000
tonnes of -tobacco, but they actually pur-
chased only 21,000 tonnes, And despite
the charismatic presence of shri V. P.
Singh in Moscow no impact was made on
them and ultio-ately they went back on
their earlier commitment and purchased
half of it. And now what is the use of
friendship with the Soviet Union ‘and
sending our people with them in the satel-
lite unless you become one yourself, if
they are not able to persuade the Soviet
Union to go on increasing its purchases.

PROF N. G, RANGA:
eliminate private trade.

Why not

DR, SUBRAMANIAM SWAMY :
Well, that would be very npecessary. He
has said that private trade should be eli-
minate. But the fact is that the Govern-
ment maid compensation to China. Is
that a fact or not ? 1 do not want to take
the name because you will quote Rule 53
etc. But the fact is that a very influen-
tial politician from Andhra, whom Prof:
Ranga knows and Shri V, P. Singh also
must know, promisec to supply one quality
{o China and supplied a lower quality,
The net result of it was that the Chinese,
who had just begun importing ten per cent
of our tobacco exports, got upset, And
ultimately the Government had to inter-
vene and pay compensation to China in
order to continue the contracts. Now,
there should be some policing agency.

AN. HON, MEMBER :
them, not one,

A number of

DR. SUBRAMANIAM SWAMY
There are only two, not a number of
them. He will confirmm it. They are
only two. So, this is another area in
regard to quality control, So, the Go-
vernment should at least monitor quality
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control. If you have made commitment,
you should supply that quality, Other-
wise there should be penal provisions by
which these people should be punished,
They are bringing down the name of the

country,

In respect of exploitation and export
avenue, the International Institute of Fo-
reign Trade had been to Gulf recently and
come back and said that there is a big
export potential for Gulf countries, I do
not know whether it is true, but I would
like to know from the Minister whether the
Gulf market has been properly explored
or not because so far, as he said, the
USSR and the UK are the main impor-
ters. X

Finally, the area under crop has been
reduced. That is fine. I think in fact,
we can even reduce it further because
when I have looked at the yield per hec-
tare, I have found that in the United
States one hectare yields two-and-a-half
tonnes of tobacco, in China one hectare
of land yields 2.2 tonnes of tobacco,
whereas in India one hectare of land
yields only 0 8 tounes of tobacco and this
Rs. 1,000 crores of excise revenue that they
get out of tobacco should be used for
doing research on better varieties and to
increase the yield so that the acreage can
be brought down further and that acreage
could be made available for growing food
crops and other crops. This is another

thing that they ought to do, Thank you,
SHRI VISHWANATH . PRATAP
SINGH : Sir, about the task force or

the Committee going into it, the Govern-
ment had appointed a Task Force and
some of the recommendations are ..

DR. SUBRAMANIAM SWAMY : Can
you give me a copy ?

SHRI VISHWANATH PRATAP
SINGH : Well, it is under examinatien.
I will just say that some of the things
which the hon. Member has mentioned
are very relevant and these are the areas
also on which the Task Force has given
its recommendations, The recommenda-
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tions are on macro balance of supply and
demand, on improved market inteiligence,
introduction of auction system in the
entire tobacco growing belt including the
traditional belt and empowering the To-
bacco Board to introduce and encourage
commercial grading system and etc.
There is a long recommendation that the
Tobacco Board should act as a stabilising
agency. So, these are some of the recom-
mendations of the Task Force, they are
under examination and I agree with the
hon, Member's genera! remarks regarding
this.

About the profitability to the farmers
and the point he has raised, the APC
does reccommend minimum support prices
going into the cost and everything and
the prices being available, the average
prices have been above the APC prices
so far,

DR. SMBRAMANIAM SWAMY :
I have said that there is a gap between
the price paid for cigarettes by the consu-
mer and the price received by the farmer.
It is not enough that they should be paid
to cover the cost, but they should share
the profits enjoyed by the cigarette com-
panies.

SHRI VISHWANATH PRATAP
SINGH : That sort of exercise is not
done, but ceriainly the inputs costs
and the profitability and the cost of the
person who is employed in it and what
wages-would work out—all these costs are
taken into consideration. Then the mini-
mum support price is arrived at. This is an
issue that is not only on the tobacco side,
but on the textile side also, the price of
cloth to cotton, and many exercises have
been attempted, but till now satisfactory
solutions have not come up.

DR. SUBRAMANIAM SWAMY : But
do you do it for this ? .

SHRI VISWANATH PRATAP
SINGH : I would not assure about this:
on the floor of the House, but certainly
what I can assure is that the farmers .
should get the remunerative prices. That
I can assyre. ’

-
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DR. SUBRAMANIAM SWAMY :
And sharing in the profit ?
SHRI VISHWANATH PRATAP

SINGH : Whose baby is it ? (/uterrup-
tions). The hon. Member said that the
Central Government has washed its hands
off the States and the States said that the
Centre has washed off its hands, When
we commit Rs, 10 crores, it is not washing
off our hands ; we have taken the respon-
sibility and we hope that if there is maxi-
mum cooperation of the State Govern-
ments with this money and to the relief
of the growers, then it is a joint Action
and not , ...

MR, DEPUTY SPEAKER : You have
done it before the State Government has
asked for it ] think.

DR. SUBRAMANIAM
No.

SWAMY :

SHRI VISHWANATH -~ PRATAP
SINGH : Sir, they have heard about
this problem, Prof. Ranga was speaking
to me, Mr, Reddy was speaking to me,
then there was a delegation also {rom
Andhra Pradesh and it was not such a speci-
fic thing that this amount or that amount
should be given, but we are concerned
Suo motto also,

As soon -as we saw that now buying
and market were not picking, we offered
this, -

About Noscow and cosmetics, the hon,
Member has said so. It is not cosmetics,
There have been real gains after doing to
Moscow and response from Moscow has
been positive on the trade side. Even in
the trade plan the export commitment
from USSR is Rs, 2,000 crores which is
quite a mark up from a previous level,

About China I may say that mutual
agreement has been reached. between the
buyer and the supplier. The matter is
over, So far as further purchases by
China is concerned, I may inform that
China has got a very good crop this
year, It is not very keen to come,

APRIL 11, 1984

Fall in prices of 384
. Tobacco

Need of gulf countries is certainly
there, We arc exploring these markets
and the point is very well taken.

About area and its yields, productivity
point has been made., If productivity goes
up, certainly with the lesser area we can
make the same exports, The point is
very well taken.

One point was madc by Satish Agarwal
earlier as to why area has bcen reduced,
He said that this was not a sort of solu-
tion  When major part of it is export
dependent and export is not growing,
there are problems, I think we should
be more realistic to have production which
will match, 1 think, I have covered.

DR, SUBRAMANIAM SWAMY :
What about Tobacco Board Act Amend-
ment ?

SHRI  VISHWANATH PRATAP
SINGH : That is there, We are exa-
mining the matter t0 make an amendment
1o give more Powers to Tobacco Board
and give more powers in auction, That
is under consideration. It is under inter-
Ministerial consideration.

SHRI M. RAM GOPAL REDDY
(Nizamabad) : Just now, Mr Agarwal
said that he has reduced consumption of
tobacco. 1 think that is the reason why
we are having glut, I want to know
from the Minister whether he is going 1o
take the help of Mr. Agarwal so that he
may consume all the extra tobacco, If
he consumes more, our glut may
be over.

Just now it has been said by Shri
Mani Ram Bagri our country is bonded.
We have got very good bonds with the
Soviet Russia.

MR. DEPUTY SPEAKER : No. 1
do not know whether it has gone on
record. Do not reply.

!

SHRI M, RAM GOPAL REDDY :
Now we have got very good bonds with
Russia, They are helping us in making
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purchases, not only tobacco but other
commodities,. That the hon. Member
should not forget, Every time he should
not repeat the same thing again and
again, :

MR. DEPUTY SPEAKER : He did
not mean it also seriously,

SHRI M. RAM GOPAL REDDY :
When you are in the Chair, cvery serious
matter becomes very light,

I want an assurance from the hon,
Minist.r, whatcver production we have
achieved this year, it must not go down,
What are the carry over stocks of last
year ?  will it be enough for future
years to come ?

As it has Fappened in sugar, it has
come down to 65 lakh tonnes from
85 lakh tonnes. The Minister is going
tu lose a lot of revenue from excise and
also fore gn exchange. That is why
we must keep a balance. It should not
go below that.

MR. DEPUTY SPEAKER : How
clever you are ! Very carefully you are
introducing sugar in tobacco.

SHRI SATISH AGARWAL : If to-
bacco is sugar coated, I would not
chew it.

PROF. N.G. RANGA :

Both are
important for the peasants, ’

SHR]1I M. RAM GOPAL REDDY:
Sir, I congratulate the Minister on having
suo-motu sanctioned Rs, 10 crores and
it will go a long way in relieving the
pains of the tobacco growers in Andhra
Pradesh, The Government of Andhra
Pradesh should take advantage of it,
The Andhra Pradesh Government, now I
am informed, is saying that they have
got no infrastructure to purchase tobacco.
If they have got no infrastructure, then
they are the people who are on the spot
and they have got one STC also. They
have got small packers in several places
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like Guntur etc,. Those peopie can be
trusted and with this money which the
Government of India has sanctioned,
they must utilise to purchase all the sur-
plus tobacco from the growers. These
packers are there and they will maintain
good quality, They have got the capa-
city to grade it. I want to know from
the Minister, whether he is going to
advise the State Government not to plead
its inability but to purchase tobacco,
They should employ the services of
packers who are well-trained and well
versed - in the job. If that is done, I
think, most of the tobacco will be pur-
chased by them.

Sir, tobacco is a perishable commodity
and if the purchass is delayed further, it
will lose its flavour, quality and-also the
colour. Prof. Ranga is very much in-
terested in the welfare of Kisans, as we
all koow. His service to the Kisans is

“there for the last more than six decades,

i.e. even before the birth of Shri N.T.
Ramarao, our Chief Minister. When he
was there, he advised the Kisans who
were on hunger strike to break the strike
and follow peaceful methods. He also
assured them that something would be
done to their advantage. When Prof.
Ranga was in Hyderabad, all the
Skamian. s put up where the strike took
place were smashed and disturbed, All
those people who were fasting were re-
moved (o Osmania Hospital. The next
day morning when Prof, Ranga wanted
to see them, he was stopped, With great
difficulty, he chased them out and saw
the Kisans. It is not only that, Over
100 Kisans have been arrested also.
These are all unmecessary and futile
attempts. I know, the Kisans of Andhra
Pradesh are very hard-working people
and peace loving people. Unneeessarily
the Government of Andhra Pradesh is
provoking them. That should not
be done,

Is the Mipister in his capacity as the
Union Minister who is having overall res-
ponsibility of tobacco and tobacce
growers, going to advise the Chief
Minister not to resort to such sort of
methods which may provoke the people



|

987  Fall in prices of
Tobac:o

[Shri M. Ram Gopal Reddy]

to take the law into their bands and
become violent ? Last year, STC has
purchased tobacco worth of over Rs. 22
crores, 1 want to know from the
Minister, what is he going to do and
how is he going to utilise it ? 1 also
want to know how many cigarette manu-
facturing companies are there and what
is the capacity of these companies to
consume tobacco and what is the quan-
tity they are already having ? Are they
purposely suppressing the prices so that
there can be distress sale from thé to-
bacco growers ? If that is the method,
I want to know from the Minister whe-
ther he has got any other remedy to
deal with these people—either in the form
of stopping export or manufacturing or
other things ? Again; I am mentioning
about sugar, Sometimes the sugar in-
dustry people do not behave properly.
At that time, the Ministry here stops the
release. Then, they will behave pro-
perly.

MR. DEPUTY SPEAKER : It is

sugar industry people excluding Shri Ram
Gopal Reddy.

SHRI M, RAM GOPAL REDDY :
T am only a cooperator.

Now, T want to know what sort of
method the Minister is going to adopt so
that the cigarette manufacturers may not
exploit the tobacco growers. If that is
stopped. I think, most of the trouble
will be relieved. As against 30 to 35,000
tonnes, they have purchased only 1,500
tonnes. This is only too small a thing.
Why have they not purchased ? Has it
been done purposely ? Is it that their
agents have entzred the field of purchas-
ing tobacco at a low rate and that, later
on, they will supply them ? They may
be employing this method also so that
their agents may purchase tobacco, keep
with them and, later on, they will pur-
chase tobacco from their agents, This is
the method which is usually adopted by
the monopoly houses and big factories.
I want to know whether the hon Minister
18 going to talk to the Chief Minister
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and the Minister concerned that they
should immediately go to the rescue of
the people. Supposing the Andhra
Pradesh Government adopts the same at-
titude and they do not 2o to the help of
tobicco growers, I want to know from
the hon. Minister what alternative method
is going to be adopted by the Goveren-
ment of India so that the difficulties of
the people are removed. Otherwise,
what will happen next year would he that
tobacco growers may boycott the 'plant-
ing of tobacco itself and there may be
scarcity of tobacco and the time may
come when we will be forced to import
tobacco as was the case with sugar some-
time back. So, whatever stens are being
taken hv the Governmen!, I want the
hon. Minister to take the steps imme-
diately before it is too late,

Already, the kisans have lost their
patienge. Prof. Ranga’s advice to them
to remain peaceful has gecne a long way

and they have remained very peaceful.
The patience of tobacco growers must
be appreciated. In our agricultural
countrv, as Mr, Satish Agarwal has said,
the contribution from the village sector
to thc GNP hus gone down frcm 58 to
40 per cent. About 70 cent of the popu-
lation of our country are enjoving only
40 per cent of the GNP &nd, on the
other side, very few people in the citics
and industrial sector are enjoying 60 per
cent of the GNP. This is' the disparity,
If that dispority widens still further, then
there will be a lot of agitation aguinst
the city people and there will be a lot of
disturbances in the country. This point
also must be taken note of by the hon.
Minister.

SHRI VISHWANATH PRATAP
SINGH : About maintaining a balance
of production, certainly a balance has to
be maintained according to the need of
export and also domestic production.
There should not be over production or
less production.

Regarding overstocks, how much has
b=en carried forward from l'ast yecar, I
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may inform the hon, Member that it is
about 15 million kgs. of tobacco as far
as STC is concerned,

Then, the hon. Mcmber said that
Andhra Pradesh is not having any infras-
tructure of buying That is not true.
There is  infrastructure in Andhra
Pradesh.

About agitation and that firing should
not take place and the need of giving an
advice to the Chief Minister, none of us
wants that and, I am sure, the State
Government also does not want any
firing  But certainly the law and order
situation i1s the concern of the State
Government and it is their decision on
this issue,

PROF. N.G. RANGA : More than
hundred of them were arrested only day
before yesterday.

MR. DEPUTY SPEAKER : It is the
State subject ; we cannot discuss it
here,

SiiRI M. RAM GOPAL REDDY :
We are disclosing facts

SHRI VISHWANATH PRATAP
SINGH : He¢ has asked what we are
going to do with the STC stocks worth
Rs 22 crores that have beecn purchased.
If the hon. Member remembers, precisely
that is what I was asking him 3000 tuiucs
of stock have been contracted for to be
sold out of 18,000 tonnes und we are
trying to see that the remaining balance
is also disposed of.

As regards cigarette manufacturers
depressing prices through their agents or
through traders, I suppose, there is much
substance in what the hon. Member has
said. One way of meecting that is to go
into the market and that is why we have
sanctioned is 10 crores for Andhra
Pradesh Government,

Now about my asking the Chief Minis-
ter 1o come to the help of the tobacco
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growers, in my letter, when I gave this, I
made this request that the State Govern-
ment should cume forwards, to help the
growers,

With these words, the main points are
covered.

I have one note from Hon. Member
Shrimati Suseela Gopalan about the cons-
titution of a working group and establish-
ment of a Tobacco Board. 1 have respon-
ded to this and we are looking into how
the Tobacco Board can be strengthened,

SHRI HARIKESH BAHADUR
(Gorakbpur) : Mr. Deputy  Speaker,
Most of questions have already been
asked,

Though Hon. Member Shri Satish
Agarwal had very eloquently put up the
whole matter, though the Hon. Minister
has replied...

MR. DEPUTY SPEAKER : Now you
also ‘ran’,

SHRI HARIKESH BAHADUR :...that
he 1s irying his level best to solve the
problem. 1 do not know how far we will
succeed 1n this matter.

India is one of the largest producers of
tobacco. But we always observe that
there is a great problem before the
farmers every year. Though 1 am not a
tobacco chewer like Shri Satish Agarwal
nor a smoker nor a tobacco grower nor
a trader I am very much concerned
because of the distress of the farmers, of
the chewer and of the smouker and every-

body.

Therefore, 1 would like to say that
Government must take this problem very
seriously and try to solve it effectively.

Every year we have been discussing this
problem and all the time we have been
getting reply also from the Government
that Government has been trying its level
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best to solve this problem, For several
years, we have observed that many people
had been killed in firing and only when
previous Government was functioning in
Karnataka, 20 people were killed in firing
at Nipani as Hon, Member Shri Mani
Ram Bagri has said, Similary, this killing
is going on.

But my point is that the interests of the
farmers must be profected,

Government should try to provide some
financial assistance to Andhra Pradesh
Government to purchase this tobacco
directly from the tobacco growers.
There may be some problems. The
Hon. Minister may inform the House of
those problems. But it is my request
that the Hon. Minister must try to provi-
ded some financial assistance,

There had been some expert opinion
that this tobacco trade should be given a
credit of Rs. 100 crores minimum, so
that this tobacco may be purchased from
the farmers directly, The Hon. Minister
had already provided Rs. 10 crores to the
State Government. But J would like that
this amount must be increased.

Either the Government shounld decide
that the State Trading Corporation must
purchase the entire tobacco or if STC
cannot purchase it, then State Govern-
ment should purchase it and for that,
State Government must be provided some
financia] assistance by the Centre and
increased support price must be given to
farmers,

State Government may be allowed for
export also if Government considers
because this is a very delicate issue. This
is already there before Sarkaria Commis-
sion, Therefore, I do not want to go into
details of that. But Government should
consider this also. Some of the State
Governments were producing crops like
jute and tobacco. They may be given
permission to export it, ButI do not
want to go into details of that. But this
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is my suggestion to be considered by the
Hon. Minister,

So far as the Tobacco Board is con-
cerned, this Tobacco Board may be given
full powers to control the entire tobacco
trade and this should be given financial
assistance also for that purpose so that
they may be able to provide remunerative
price to farmers,

About Tobacco Board Act, as it is
sugeested by the Hon. Member, there
should be some suitable amendment also
so that this control may be given to
Tobacco Board. This should also be
considered by the Hon. Minister.

I would like to suggest that Govern-
ment must fix a definite quota for diffe-
rent cigarette manufacturers to purchase
this tobacco from the farmers. They must
purchase the quota of tabacco fixed by
the Government itself. If thev do not do
it, Government should try to cance! their
licences. Is the Government going to do
it ?  This is the main question 1 would
like to ask from the Minister—whether hs
is going to fix a definite quota which each
cigarette manufacturer should purchase
directly from the farmers at a rate fixed
by the Government and if they do not
do it, whethsr their licences will be can-
celled ?

So far as the export of tobacco is
concerned, definitely it should be encoura-
ged. But for that purpose it
is essential that we must try to improve
the quality, of tobacco Herec in the
Commerce Ministry itself-though I did not
point it out earlier to the Hon. Minister
but I was thinking to point out and this
is good time to say that. I feel and I
must say that there is one export inspec-
tion agency in the Commerce Ministry
and they have to see to the quality of the
item which is being expoited We have
been listening & lot about it. We have
been reading in  several magazines,
etc. that there has been a
Iot of bungling and all that. |
would like to request the Hon.
Minister to Jook into the functionig of
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that particular organisation so that the
functioning of that organisation must be
streamlined and only then we can improve
the quality of our goods we are exporting
and only then our export market may
expand.

These are certain suggestions of mine
and I would request the Hon, Minister to
give reply to  these questions
which I have raised about cigaretie
manufacturers, etc,

SHRI VISHWANATH - PRATAP
SINGH : The Hon. Member has said
that he is neither a smoker nor a chewer
nor a trader of tobacco. In that we both
are in the same category. ...

SHRI RAMAVATAR SHASTRI
(Patna) : We are against cigarette
smoking.

SHRI VISHWANATH PRATAP
SINGH About this government

every year saying that action will be taken
and still the problem remains—it is not
merely saying, but action is really taken,
Rs. 22 crores of tobacco were bought
last year and this year the commit-
ment is Rs, 10 crores. So it is not mere
saying. Sir, when any crop is dependent
on international market, there will ‘be
problems, but we have made our res-
ponses. Categorically, I have said,
responses have been made with subsatantial
amounts.

About the interest of farmers being
ensured by seeing that the purchases are
made from the growers, ways and means
that have been advanced are for purchases
directly from the farmers. So that has
been ensured. About financial assistance
to the trade, we have been able to
persuade the nationalised banks that they
give advance credit for purchases of low
grade tobacco without insisting on margin
money. So this is one step in the direc-
tion which the Hon. Member has
swagested. !

About the support prices being given,-
50 fer techmically the minimum support
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prices have been suggested and market
prices are ruling round about that. So
those Prices arc available to the farmers.

About the State Government being
allowed to export tobacco, certainly I
would clear the decks for the State
Government to export and there will be
no problem on that, if they wish to.

About the Tobacen Board having more
control, the auction system is on thing by
which the more it is expanded the more
control it will exercise on the morketing
of tobacco and therefore on the trade,
So there is a very definite strategy on that
account in that direction,

About suitable amendments in the Act
I have already said that thcy are under
consideration.,

About quota being fixed for the
cigarette manufacturers and if they do
not fulfil their quotas their licences should
be cancelled, I do not think we can agree
on this because there are workers, in the
cigarette industries and if we cancel the
licences, they will be thrown out of
eamployment and it will only be shifting
the problem from one area to another. ...

SHRI HARIKESH BAHADUR :
They are exploiting the farmers very
much,

SHRI  VISHWANATH PRATAP
SINGH : By more efficient marketing

and by the introduction of the auction
system certainly that exploitation can be
brought under control.

About the quality control of tobacco,
certainly, there is an Inspection Agency
They keep the quality control in check
and, by and large, they have been work-
img. But, wherever there are complaints
we do take action-we take a very severe
action.

If there is anything which the Hon.
Member needs, certainly, we will look
into that,



